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SUNDERLAL KANAI YALAL BHATI JA Appel I ant (s)
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STATE OF MAHARASHTRA & ORS. Respondent ( s)

(Wth appl n(s) for substitution,bail)
Date: 16/03/2010 This Appeal was called on for hearing today.
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UPON hearing counsel the Court made the follow ng
ORDER

Heard | earned counsel for the parties for sone tine.
Hear i ng concl uded.
Judgment reserved.

(Soni a) (Sneh Bal a Mehra)
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